IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified

Copies.

Report on

:07-11-2025

Date :

07.11.2025

Applied For
\

MISC.
FAO- COURT NO. [Order Dtd. 2022- (Sea
89169/202507.11.2025 | /' o0 0 |S.SWAIN C. o3 0830 APPEAL Necs
SEC.
| FAO- COURT NO. [Order Dtd. 2022- MISC. (Sea
89170/202507.11.2025 |"c" 0, |G.N.SETHI C. - 0830 APPEAL Necs
SEC.
' RVWPET- COURT NO. |Oorder Dtd. 2025- |CIVIL (Sea
89174/202507.11.2025 |/, «°0 0. |D NAYAK C. 3 ooon FEVISION |Neos
' RVWPET- COURT NO. |Oorder Dtd. 2025- |CIVIL (Sea
89176/202507.11.2025 |/,0°0 ° . |D NAYAK C. 3 ooon FEVISION |Neos
' RVWPET- COURT NO. |Oorder Dtd. 2025- |CIVIL (Sea
89177/202507.11.2025 |[',0°7 . |D NAYAK C. 3 ooon FEVISTON INevs
' RVWPET- COURT NO. |order Dtd. 2025- |CIVIL (Sea
89178/202507.11.2025 | ,0"7 0. |D NAYAK C. o3 Cooon FEVISTON INevs
' CHIEF
WP (C) - .o |Order Dtd. 9999- |WRIT (Sea
89179/202507.11.2025 ) 0" /S K SAHU C. JusTICE'S D707 RRANCH-2 INoee
COURT
' CHIEF (Sea
WP (C) - Order Dtd. 9999- |[WRIT
89180/2025(07.11.2025 T K NAYAK C. JUSTICE'S No-
25469/2025 COURT 12-31 BRANCH-5 |0
' CHIEF (Sea
WP (C) - SOUMENDRA Order Dtd. 2025-
89181/2025(07.11.2025 C. JUSTICE'S No-
27534/2025 [KUMAR NAYAK COURT 10-31 20)
' CHIEF (Sea
WP (C) - STTANSU .. lorder Dtd. 2025- |[WRIT ©
0 189182/202507.11.2025 |10 0 o sTNGH |C- JUSTICE'S 770 ¢ eaNcHg NO
COURT 27)
' CHIEF (Sea
WP (C) - Order Dtd. 2025- |[WRIT
1 189184/2025/07.11.2025 J SAHOO C. JUSTICE'S No-
19883/2025 COURT 10-31 BRANCH-6 |, °
' CHIEF (Sea
2 |89185/202507.11.2025 1¢E)° 5 samoo c. JusTICE's (FOST Prd- 2025 No-
COURT 25)
' CHIEF (Sea
3 89186/202507.11.2025 f§§§>2025 P JENA c. JusTICE's [[FOST Prd- 2025 No-
COURT 25)
' CHIEF (Sea
WP (C) - Order Dtd. 2025- |[WRIT
4 [89187/2025/07.11.2025 M R SAHOO C. JUSTICE'S No-
31224/2025 COURT 11-06 BRANCH-5 20)
5 [89188/2025(07.11.2025 [wp(C)- M R SAHOO  |[C. CHIEF Order Dtd. 2025- |[WRIT |(Sea




31098/2025 JUSTICE'S |11-06 BRANCH No-
COURT (DIVISION |111)
BENCH-2)
CHIEF
WP (C) - | o |Order Dtd. 2025- |WRIT (Sea
89190/2025/07.11.2025 |5 105 5,5 M R SAHOO JUSTICE'S |/ " ¢ BRANCH-2 [No-9
COURT

ABLAPL- COURT NO. [Order Dtd. 2025- (Sea
89191/2025(07.11.2025 |70 B C DASH e 054 Necs
WP (C) - COURT NO. |order Dtd. 2025- (Sea
89192/2025/07.11.2025 |51 19, /pgpg M R SAHOO 17 11-06 No-9
WP (C) - COURT NO. |order Dtd. 2025- (Sea
89193/2025/07.11.2025 |5, 197 /pgp5 M R SAHOO 17 11-06 No-9
WP (C) - COURT NO. |order Dtd. 2025- (Sea
89194/202507.11.2025 |22 A K SRICHRAN o Sy Necs
BLAPL- COURT NO. |order Dtd. 2025- (Sea
89195/202507.11.2025 |~ 0 . |S A HALDER c 0530 Necs
WP (C) - COURT NO. |order Dtd. 2025- [WRIT (Sea
89197/202507.11.2025 S/ 050", 0 M R SAHOO c 1006 RRANCH-2 |Neco
WP (C) - COURT NO. (Sea
89198/2025(07.11.2025 |17 " M R SAHOO c Necs
WP (C) - COURT NO. Order Dtd. 2025- |[WRIT (Sea

89199/202507.11.2025 |2 0207 M R SAHOO c 1008 R ANCH-3 T§;
WP (C) - COURT NO. Order Dtd. 2025- |[WRIT (Sea

89200/202507.11.2025 |30, 0o M R SAHOO c Sy R ANCH-2 gg;
WP (C) - COURT NO. |order Dtd. 2025- [WRIT (Sea
89201/202507.11.2025 |3 0207, M R SAHOO c 1008 RRANCH-2 |Neeo
(Sea

WP (C) - ASHTS KUMAR COURT NO. |Order Dtd. 2025- |[WRIT ©

89202/2025107.11.2025 131 404/2025 |ursHRA 6 11-06 BRANCH-6 gg)
WP (C) - COURT NO. Order Dtd. 2025- (Sea

89203/2025(07.11.2025 |70 227 |T BAG 3 oip o0 gg;
WP (C) - COURT NO. Order Dtd. 2025- |[WRIT (Sea

89204/202507.11.2025 o020, 0 |S K BISWAL 3 oLD Coos1 R ANCH-4 22;
WP (C) - R K COURT NO. Order Dtd. 2025- (Sea

89205/202507.11.2025  |5056/2025 |MOHAPATRA 3 OLD 10-31 23;
WP (C) - COURT NO. Order Dtd. 2025- |[WRIT (Sea

89207/2025(07.11.2025 |21 2" |B M ROUT 3 oip oot R ANCH4 23;
WP (C) - COURT NO. Order Dtd. 2025- (Sea

89208/202507.11.2025 |3 o7 0 |H K MALLICK 3 oLD Cooa1 23;
WP (C) - COURT NO. Order Dtd. 2025- [WRIT (Sea

89209/2025107.11.2025 |, 000 /5gpg A K MOHANTY 3 OLD 10-31 BRANCH-8 gg;
WP (C) - COURT NO. Order Dtd. 2025- (Sea

89210/202507.11.2025 |/ o/ L0 0 |G C BARIK 3 ouD Tooa1 gg;
5 [89211/2025[07.11.2025 [wp(C)- (GOPINATH COURT NO. |Order Dtd. 2025- |[WRIT |(Sea




2054/2025 |SETHT 6 11-26 BRANCH-5 |No-
47)
WP (C) - NAGEN KUMAR COURT NO. Order Dtd. 2025- [WRIT (Sea
89212/2025107.11.2025  134,53/2025 [BARIK 6 10-29 BRANCH-5 zg;
WP (C) - COURT NO. Order Dtd. 2025- |[WRIT (Sea
89213/2025/07.11.2025 30566/2025 |5 K SAHOO 1 11-17 BRANCH-8 28;
WP (C) - COURT NO. Order Dtd. 2025- [WRIT (Sea
89214/202507.11.2025 | 00,0 M R SAHOO ] o050 R ANCH- Sg;
WP (C) - COURT NO. Order Dtd. 2025- |[WRIT (Sea
89215/2025|07.11.2025 |, /1 /59y P K PAL 1 10-30 BRANCH-4 23;
WP (C) - BHOJARAJ COURT NO. |order Dtd. 2025- |[WRIT (Sea
89216/202507.11.2025  |3055¢ /5025 |SETH 1 10-31 BRANCH-2 [No-9
(Sea
WP (C) - BHOJARAJ COURT NO. Order Dtd. 2025- [WRIT ©
89217/202507.11.2025 50994 /5025 |SETH 1 10-31 BRANCH-4 23)
WP (C) - BHOJARAJ COURT NO. Order Dtd. 2025- (Sea
89218/202507.11.2025  |Zoor 0" oo oo ] Tooa1 gg;
WRIT (e
WP (C) - COURT NO. |Order Dtd. 2025- [BRANCH ©
89219/2025(07.11.2025 |1/ )", |S MOHARANA ] Cooa1 (DTVTSION Tiz)
BENCH-2)
MACA- COURT NO. [Order Dtd. 2025- MISC. (Sea
89220/2025(07.11.2025 [0 o IS SWAIN ] Cooog APPEAL | 0°°
SEC.
MACA- COURT NO. |Order Dtd. 2025- MISC. (Sea
89221/202507.11.2025 S50 o /S SWAIN . 055 apPEAL | >°C
SEC.
WRIT (e
WP (C) - COURT NO. |Order Dtd. 2025- [BRANCH ©
89222/202507.11.2025 ) oc,” 0, R C MUDULI . Coos1 (DTVISTON Tgl)
BENCH-3)
WRIT (e
WP (C) - COURT NO. |Order Dtd. 2025- [BRANCH ©
89223/202507.11.2025 |y o0, 0, |J LENKA ] Coos1 (DTVTSTON Tgl)
BENCH-3)
cMP- COURT NO. Order Dtd. 2025- (Sea
89225/202507.11.2025 |22 o0, |P R MISHRA 3 oip Sy No-
121)
ABLAPIL- SARBESWAR COURT NO. Order Dtd. 2025- (Sea
89227/202507.11.2025 700 T 10l 3 ouD Sy BATL-2 Ti;
CMP- COURT NO. Order Dtd. 2025- (Sea
89228/202507.11.2025 | o', 0, |T BAG 3 oip Cooos ?i;
CRLMP- COURT NO. Order Dtd. 2025- |[WRIT (Sea
89230/2025|07.11.2025 |50 55,3 M R BARIK 3 OLD 10-31 BRANCH-3 TZ;
CRLA- COURT NO. |order Dtd. 2025- |CRIMINAL |(Sea
89232/202507.11.2025 | S° . |H SUNDARA 5 08t APPEAL - |Ne—s




ABLAPL- JYOTTRANJAN COURT NO. |order Dtd. 2025- (Sea
3 189234/202507.11.2025 |10 el 5 o050 BATL-1 -
ABLAPL- JYOTIRANJAN COURT NO. |order Dtd. 2025- (Sea
4 189235/2025/07.11.2025 1104815024 |sAROO 2 10-30 No-1
WP (C) - COURT NO. Order Dtd. 2025- |[WRIT (Sea

5 |89236/202507.11.2025 |-/ -0° . |S C DAS 5 oo R ANCHT Sg;
WP (C) - COURT NO. |Order Dtd. 2025- [WRIT (Sea

6 89237/2025(07.11.2025 | [2/20° . |S C DAS 5 Coos1 R ANCH-] Sg;
CRLMP- HAREKRUSHNA COURT NO. Order Dtd. 2025- (Sea

7 189238/202507.11.2025 |70 | ) Tooa1 Sg;
ABLAPIL- COURT NO. |Order Dtd. 2025- (Sea

8 89239/2025(07.11.2025 | 200 0 B BARIK 5 Sy BATL-2 Ti;
PRASANTA (Sea

9 [89240/202507.11.2025 [Z0UCT - KUMAR COURT NO. [ovde? Drd. 2025 No-

MOHANTY 11)
ABLAPI- COURT NO. Order Dtd. 2025- (Sea

0 89241/2025(07.11.2025 [0 0 |P K MOHANTY ) e Ti;
CMP- COURT NO. Order Dtd. 2026- (Sea

1 [89242/2025(07.11.2025 |30 o0, [B. PANDA b Sep Ti;
WP (C) - COURT NO. Order Dtd. 2025- [WRIT (Sea

2 |89243/2025(07.11.2025 |joocs’ oo N K ROUT 3 oos0 R ANCH-G Tg;
CRLMC- TAPAN KUMAR COURT NO. Order Dtd. 2025- (Sea

3 |89244/2025107.11.2025 |7 /a0 0025 |NAYAK 2 OLD 10-30 TZ;
WP (C) - COURT NO. Order Dtd. 2025- |[WRIT (Sea

4 [89245/2025(07.11.2025 |70 o IN K ROUT > oLD 0050 ERANCH- gg;
CRLMC- COURT NO. Order Dtd. 2025- (Sea

5 89246/2025(07.11.2025 |55 o [C. R. NAYAK 5 oLp o050 gg;
CRLMP- COURT NO. Order Dtd. 2025- (Sea

6 89247/2025(07.11.2025 |0 . DK SAHOO > onb Coos1 23;
BLAPL- COURT NO. |Order Dtd. 2025- (Sea

7 |89248/2025(07.11.2025 [ 20 " |BABULU BARIK > oLD o6 gg;
FAO- COURT NO. Order Dtd. 2025- (Sea

8 189249/2025/07.11.2025 |5 54,5 |P- K. PARIDA 5 OLD 10-27 gg;
WP (C) - COURT NO. |Order Dtd. 2025- |[WRIT (Sea

9 [89250/2025(07.11.2025 |1 o0 P K LENKA 5 oLD o050 R ANCH-8 gg;
CMP- COURT NO. Order Dtd. 2025- (Sea

0 |89251/2025/07.11.2025 o555 q,5 A MOHANTY 5 OLD 11-06 gg;
1 [89252/2025[07.11.2025 [FRO- SARAT DASH COURT NO. [order Dtd. 2025- |(Sea




158/2025 2 OLD 10-27 No-

39)
cMP- ASHUTOSH COURT NO. Order Dtd. 2025- (Sea

89254/2025107.11.2025 11445 /5025 |MoHANTY < 2 OLD 10-31 23;
CRLMP- COURT NO. Order Dtd. 2025- (Sea

89255/2025/07.11.2025 1372/2025 |S- R- BARIK [C. 5 OLD 10-31 gg;
WP (C) - COURT NO. Order Dtd. 2025- [WRIT (Sea

89256/2025/07.11.2025 148472025 B R DALAI C. 5 OLD 01-22 BRANCH—8 zg;
CRLMP- COURT NO. Order Dtd. 2025- (Sea

89257/2025|07.11.2025 | o) 50,5 |P- K. BEHERAIC. 5 OLD 10-31 zg;
PABITRA (Sea

89258/202507.11.2025 | TP KUMAR c. SOURT NO. [Order Drd. 2025 No-

MOHANTY 43)
WP (C) - M/S.HEMANTA COURT NO. [Order Dtd. 2025- |[WRIT (Sea
89259/2025/07.11.2025 12987/2017 KUMAR ROUT c. 2 OLD 11-06 BRANCH-1 |No-1
CONTC- COURT NO. |Order Dtd. 2025- (Sea
89260/2025/07.11.2025 497172025 S. K. RATH |[C. 2 OLD 10-31 No-1
CONTC- NANDA COURT NO. [Order Dtd. 2025- (Sea
89261/2025/07.11.2025 4992/2025 |KISHORE ROUT c. 2 OLD 10-31 CONTEMPT o6
CONTC- COURT NO. [Order Dtd. 2025- (Sea
89262/2025/07.11.2025 492572025 A. K. SAHOO |C. 2 OLD 10-31 Now6
WP (C) - COURT NO. [Order Dtd. 2025- (Sea
89263/2025(07.11.2025 30829/2025 B SAMAL C. 2 OLD 11-06 Now6
WP (C) - COURT NO. [Order Dtd. 2025- |[WRIT (Sea
89264/2025|07.11.2025 30820/2025 B SAMAL C. 2 OLD 11-06 BRANCH-1 |No-a
CONTC- COURT NO. |Order Dtd. 2025- (Sea
89265/2025(07.11.2025 512772025 TAPAN SWAIN [C. 2 OLD 10-31 CONTEMPT | ~"0
CONTC- H. K. COURT NO. [Order Dtd. 2025- (Sea
89266/2025/07.11.2025 5033/2025 |MALLICK c. 2 OLD 10-31 No-8
CONTC- GANESH COURT NO. [Order Dtd. 2025- (Sea
89267/202507.11.2025 5197/2025 |CHANDRA JENA c. 2 OLD 10-31 CONTEMPT No-9
WP (C) - COURT NO. [Order Dtd. 2025- |[WRIT (Sea
89268/2025(07.11.2025 30767/2025 B SAMAL C. 2 OLD 11-06 BRANCH-1 |No-a
CONTC- GANESH COURT NO. [Order Dtd. 2025- (Sea
89269/202507.11.2025 5203/2025 |CHANDRA JENA C- 2 OLD 10-31 No-4
CONTC- COURT NO. |0rder Dtd. 2025- (Sea
89270/2025/07.11.2025 5083,2025 A. K. PANDA |[C. > oLD 10-31 No—a
CONTC- COURT NO. [Order Dtd. 2025- (Sea
89271/2025/07.11.2025 492672025 A. K. PANDA [C. 2 OLD 10-31 No—4
WP (C) - COURT NO. [Order Dtd. 2025- |WRIT (Sea
89272/2025(07.11.2025 30822/2025 L SAHOO C. 5 OLD 11-06 BRANCH-1 |No-a
CONTC- COURT NO. [Order Dtd. 2025- (Sea
89273/2025/07.11.2025 5027/2025 P. K. SAHOO |C. 5 OLD 10-31 No—4
WP (C) - COURT NO. [Order Dtd. 2025- (Sea
89274/2025|07.11.2025 30781/2025 PRXMAN BHOI [C. 5 OLD 11-06 No-4
CONTC- COURT NO. [Order Dtd. 2025- (Sea
89275/2025(07.11.2025 5121/2025 P. K. SAHOO |[C. 2> OLD 10-31 No-4




00

01

02

03

04

05

06

07

08

09

10

11

12

13

TRP (C) - RAJENDRA COURT NO. |order Dtd. 2025- (Sea
89276/2025107.11.2025 1555 /5025 |[KUMAR BARIK 16 10-31 M-J.C No-6
WP (C) - COURT NO. Order Dtd. 2025- |[WRIT (Sea

89277/2025|07.11.2025  |;30o07 /595 S+ BARIK 16 11-06 BRANCH-7 TE;
CRLMC- COURT NO. Order Dtd. 2025- (Sea

89278/2025/07.11.2025 4444/2025 |[KARAN BARIK 16 10-31 Tg;
WP (C) - COURT NO. Order Dtd. 2025- (Sea

89279/202507.11.2025 | 00" IS DAS e 1006 Tg;
WP (C) - COURT NO. Order Dtd. 9999- (Sea

89280/2025|07.11.2025 51 1,5 /5005 S+ BARIK 16 12-31 TE;
(Sea

WP (C) - RAMA KRISHNA COURT NO. |Order Dtd. 2025- [WRIT ©

89281/2025/07.11.2025 |gg1 9055 |BISOT 1 10-17 BRANCH-4 23)
WP (C) - COURT NO. Order Dtd. 2025- (Sea

89282/202507.11.2025 |10 07 |G R PATRA ] 1008 23;
WP (C) - COURT NO. Order Dtd. 5000- [WRIT (Sea

89283/202507.11.2025 |2 00" |P K MOHANTY . 0101 R ANCH-4 2;;
CMP- COURT NO. Order Dtd. 2025- (Sea

89287/202507.11.2025 |'/o> o0 . |P. K. BARIK ] Tooa1 gg;
ABLAPIL- MIHIR KANTA COURT NO. Order Dtd. 2024- (Sea

89288/2025(07.11.2025  ["0000 o > oLD e BATIL-2 T;;
WP (C) - COURT NO. |order Dtd. 2025- [WRIT (Sea
89290/202507.11.2025 |,° 07 M. R. BARIK > oLD Coos1 ERANCH-1 |Neos
ABLAPT,— COURT NO. |order Dtd. 2025- (Sea
89291/202507.11.2025 |,/ 020~ DK BEHERA > oLD T ooe BATIL-1 Nece
WP (C) - COURT NO. Order Dtd. 2025- |[WRIT (Sea

89292/202507.11.2025 |2, 020" 0 |B SAMAL > oLD T oe R ANCH-S 28;
WP (C) - COURT NO. |order Dtd. 2025- [WRIT (Sea
89294/202507.11.2025 |2 00 M. R. BARIK > onb Coos1 RRANCH-1 INeca
WP (C) - COURT NO. |order Dtd. 2025- [WRIT (Sea
89296/202507.11.2025  |51550 /5025 B SAMAL 2 OLD 11-06 BRANCH-2 |No-9
WP (C) - COURT NO. |order Dtd. 2025- [WRIT (Sea
89297/202507.11.2025 ;2 07 M. R. BARIK > oLD Coos1 ERANCH-1 |Neos
(Sea

WP (C) - MANORANJAN COURT NO. Order Dtd. 2025- [WRIT ©

89298/2025/07.11.2025  |30037 /5025 [pADHT 2 OLD 11-06 BRANCH-8 22)
WP (C) - MANORANJAN COURT NO. |order Dtd. 2025- |[WRIT (Sea
89300/2025/07.11.2025  |300.41 /5025 [pADHT 2 OLD 11-06 BRANCH-1 |No-4
WP (C) - COURT NO. Order Dtd. 2025- [WRIT (Sea

89301/2025/07.11.2025 |,/ 00 /hgp5 (S D SWAIN 5 OLD 11-06 BRANCH-5 22;
WP (C) - COURT NO. Order Dtd. 2025- (Sea

89303/202507.11.2025 ) ,ol° . |D P DASH > onb Sy No-

32)




14

15

16

17

18

19

20

21

22

23

24

25

26

27

28

29

30

31

32

ABLAPL- COURT NO. Order Dtd. 2022- (Sea
89305/2025|07.11.2025 g 00/ 5,, (P BEHERA 5 OLD 07-28 BAIL-1 No-6
CRLA- COURT NO. |order Dtd. 9999- |CRIMINAL |(Sea
89308/202507.11.2025 |"\'," o |P K MOHANTY : oo APPEAL Necs
WP (C) - COURT NO. Order Dtd. 2025- |[WRIT (Sea
89342/2025/07.11.2025 |15 55 /54, B-P.TANGA 5 10-31 BRANCH-7 zg;
SUBASH
RSA- COURT NO. [Order Dtd. 2026- |SECOND (Sea
89345/2025(07.11.2025 CHANDRA
519/2023 ACHARYA 9 OLD 01-05 APPEAL No-7
CMP- COURT NO. Order Dtd. 2025- [WRIT (Sea
89346/2025(07.11.2025 |so0% . |U DAS 5 oip Tooa1 R ANCH- zg;
CcMP- COURT NO. Order Dtd. 2025- |[WRIT (Sea
89347/2025/07.11.2025 979/2022 |RNUPAM DASH 5 OLD 10-31 BRANCH-8 Sg;
cMP- COURT NO. Order Dtd. 2025- [WRIT (Sea
89348/202507.11.2025 | o', 0., D P DASH 5 oD Tooal RANCH- zg;
WP (C) - COURT NO. |order Dtd. 2025- |[WRIT (Sea
89349/202507.11.2025 /o =) S K RATH 5 ey RRANCH-2 Noer
WP (C) - COURT NO. |order Dtd. 2025- (Sea
89350/202507.11.2025 /=)o, M D BISWAL 5 Tooa1 Neos
WP (C) - COURT NO. Order Dtd. 2025- [WRIT (Sea
89352/202507.11.2025 | coce” oo |P.K.LENKA 5 0050 R ANCH- 6 TE;
WP (C) - COURT NO. Order Dtd. 2025- (Sea
89359/2025(07.11.2025 |7, 2", |SURENDRA DAS 5 ooon TZ;
cMP- COURT NO. Order Dtd. 2025- (Sea
89360/202507.11.2025 | Zo_ 0. |DILLIP SAMAL 3 Cooos TZ;
CRLA- COURT NO. Order Dtd. 2025- (Sea
89364/202507.11.2025 |07 |CHHABI RANA 3 o050 TZ;
CRLMC- COURT NO. Order Dtd. 2025- (Sea
89365/202507.11.2025 |, 200 o |R. K. MEHER 53 T ooe TZ;
WP (C) - COURT NO. Order Dtd. 2025- (Sea
89366/2025(07.11.2025 |3 525" K. C. SWAIN 3 oLD Sy TZ;
CRLREV- COURT NO. |order Dtd. 2025- |CRIMINAL |(Sea
89368/202507.11.2025 | /)0 oo, |C-SAHU 3 OLD 10-30 REVISION |[No-1
WRIT (e
WP (C) - COURT NO. Order Dtd. 2025- |BRANCH ©
89370/202507.11.2025 |2, 0-0° IS K BEHERA 3 oLD Sy (DTVISTON Ti3)
BENCH-2)
WP (C) - COURT NO. |Order Dtd. 2025- (Sea
89383/2025(07.11.2025 |3/ 0 . |S. BEHERA 3 oLD Cooa1 Ti;)
CRLREV- COURT NO. Order Dtd. 2025- (Sea
89403/202507.11.2025 |=1°0 © |B P TANGA 3 oip Sy No-

113)




33

34

35

36

37

38

39

40

41

42

43

44

45

46

47

48

49

50

COURT NO. |order Dtd. 2025- |SECOND (Sea
89404/2025(07.11.2025 |SAO-8/2025|Y DAS 3 oip oot PO i
WP (C) - COURT NO. |order Dtd. 2025- (Sea
89405/2025(07.11.2025 |)ooo0" o, |H K DAS 3 oip oot Necs
(Sea
WP (C) - COURT NO. Order Dtd. 2025- |[WRIT ©
89406/2025107.11.2025 159975 /2025 [T NAYAK 3 OLD 10-28 BRANCH-3 [,
(Sea
CONTC- COURT NO. |Order Dtd. 2025-
89407/2025(07.11.2025 | /oo o°0 o A K ROUL 3 oip oot 22;
89408/2025(07.11.2025 |CRLA~ S. BARIK COURT NO. lOrder Dtd. 39993~ éifa
chte 1225/2025 |°° 2 OLD 12-31 5
(Sea
CONTC- M/S H.K COURT NO. Order Dtd. 2025-
89409/2025107.11.2025 154335025 |MoHANTA 2 OLD 10-31 1;13)
(Sea
CONTC- COURT NO. Order Dtd. 2025-
89410/2025(07.11.2025 |2 0 "7 |S K SAHOO > oLD Coost gg;
89411/202507.11.2025  |CONTC- b K SHALN COURT NO. Order Dtd. 2025- ésfa
e 4952/2025 2 OLD 10-31 32)
89412/2025(07.11.2025 |"E ()~ R C BHOI COURT NO. Order Dtd. 2025- éiﬁa
it 30951/2025 2 OLD 11-06 )
(Sea
WP (C) - COURT NO. Order Dtd. 2025- |[WRIT ©
89413/2025(07.11.2025 |,L " |D SWAIN 5 oLp on R ANCH-] Zg)
(Sea
WP (C) - COURT NO. Order Dtd. 2025- |[WRIT ©
89414/2025(07.11.2025  J0 " IS, K. NANDA > oLD oot R ANCH- gg)
89415/2025 07.11.2025 WP (C) = S K LENKA COURT NO. |Order Dtd. 2025- |[WRIT éifa
i 31232/2025 2 OLD 11-06 BRANCH-4 |2
89416/2025(07.11.2025 |WE(C)~ R K MOHABHOT COURT NO. Order Dtd. 2025~ WRIT gifa
e 31310/2025 2 OLD 11-06 BRANCH-1 |S0)
89418/2025 07.11.2025 WP (C)= R K COURT NO. Order Dtd. 2025- [WRIT I\(]Sfa
it 31277/2025 [MOHAPATRA 2 OLD 11-06 BRANCH-5 42)
89419/2025 07.11.2025 WP (C)= K DS COURT NO. |Order Dtd. 2025- |[WRIT éifa
T 30520/2025 1 11-24 BRANCH-5 |,°)
89420/2025(07.11.2025 |VE(C)~ B K PANDA COURT NO. Order Dtd. 2025- gifa
i 5474/2025 1 10-28 23
§9423/2025 |07.11.2025 |WB(C)~ T K SAHOO COURT NO. [0order Dtd. 2025- |[WRIT éifa
T 26630/2025 1 10-30 BRANCH-5 47)
WRIT (e
WP (C) - COURT NO. |Order Dtd. 2025- [BRANCH ©
89424/2025(07.11.2025 |)io "o, |S DAS ] oo50 (DTVISTON Tiz)

BENCH-2)
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69

WRIT

(Sea
WP (C) - COURT NO. Order Dtd. 2025- |BRANCH
89425/2025(07.11.2025 |7 5% o |S DAS N 0030 (DTVISTON Tiz)
BENCH-2)
WRIT (sea
WP (C) - COURT NO. Order Dtd. 2025- |BRANCH ©
89426/202507.11.2025 15514472022 | BAG 1 10-29 (DIVISION Til)
BENCH-2)
ABLAPIL- COURT NO. Order Dtd. 2025- (Sea
89431/2025/07.11.2025 [, -1 /»q,5 |SARAT DASH 1 11-06 No-
111)
(Sea
WP (C) - RANJAN KUMAR COURT NO. Order Dtd. 2025- [WRIT ©
89435/2025107.11.2025  |344¢7 /5025 NAYAK 1 11-06 BRANCH-6 gg)
CMP- COURT NO. Order Dtd. 2025- (Sea
89438/202507.11.2025 | "20° . |K BARAL ] Cooon No-
35)
WP (C) - COURT NO. Order Dtd. 2025- [WRIT (Sea
89441/202507.11.2025 |20 o |D.BARIK . oon R ANCH- 6 22;
WP (C) - J. K COURT NO. Order Dtd. 2025- [WRIT (Sea
89448/2025107.11.2025  |3)103 /5025 |MOBANTY 1 11-06 BRANCH-8 28;
TRP (C) - COURT NO. Order Dtd. 2025- (Sea
89449/202507.11.2025 |/ g0 500 |K.N.SAHOO ] Tooal 28;
ABLAPIL- JADUNATH COURT NO. |Order Dtd. 2025- (Sea
89455/2025/07.11.2025 153655025 | PRADHAN 1 11-06 28;
ABLAPIL- JADUNATH COURT NO. |Order Dtd. 2025- (Sea
89456/2025/07.11.2025 |1, ) 05 5025 [pRADHAN 1 11-06 28;
ABLAPIL- JADUNATH COURT NO. Order Dtd. 2025- (Sea
89457/2025107.11.2025 |1, 0 04 5025 [pRADHAN 1 11-06 ﬁg;
WP (C) - COURT NO. Order Dtd. 2025- [WRIT (Sea
89460/202507.11.2025 )\l 0o IN. K. ROUT : 1ol ANCH-3 Tg;
WP (C) - COURT NO. Order Dtd. 2025- [WRIT (Sea
89462/2025(07.11.2025 |7 0”0, |SK SAMIM : Coooa R ANCH-S gg;
COURT NO. |order Dtd. 2025- |CIVIL (Sea
89463/2025(07.11.2025 |CRP-7/2022 A K BEHERA : Coos1 FEVISTON Necs
WP (C) - JYOTT RANJAN COURT NO. |order Dtd. 2025- (Sea
89464/202507.11.2025 1, 0540/2024 |SAHOO 20 10-30 No-5
WP (C) - COURT NO. |Order Dtd. 2025- WRIT (Sea
89466/2025/07.11.2025 |, 0 5 /5qy5 S MOHANTY 20 11-06 BRANCH-2 |No-6
CRLMC- COURT NO. [Order Dtd. 2025- (Sea
89467/2025/07.11.2025 | oo 5,5 |GANESH SAHOO 5 OLD 11-07 No-6
CRLA- COURT NO. |order Dtd. 2025- |CRIMINAL |(Sea
89468/2025/07.11.2025 1262/2023 |CR PATRA 5 11-07 APPEAL No-9
CMP- COURT NO. |Order Dtd. 2025- (Sea
89469/202507.11.2025 |/J 0 0 . |A MOHANTY 3 T oon Necs
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85

86

87

88

CRLMC- COURT NO. [Order Dtd. 2025- (Sea
89470/2025107.11.2025 /o0 50,5 |PRATAP SAHOO C.O. 5 OLD 10-30 No-9
CRLMC- SATYABRATA COURT NO. |order Dtd. 2025- (Sea
89471/202507.11.2025 15445 /5025 |saHOO -0 1 owp 09-26 No-9
CRLMC- COURT NO. [Order Dtd. 2025- (Sea
89472/202507.11.2025 | =200 . |B DAS c.o. > onb ool Necs
CRLMC- COURT NO. [Order Dtd. 2025- (Sea
89473/202507.11.2025 |00 . |B DAS c.o. > onb Cooos Necs
PRAFULLA
89167/2025(07.11.2025 382335025 CHANDRA GENERAL ?gfii brd. 2025 leonrrMpT éif;
ACHARYA

WP (C) - AKSHAYA WRIT (Sea

89171/2025|107.11.2025 38547/2020 KUMAR BEHERA GENERAL Entire Brief BRANCH—7 Sg;
CRLMP- DR. JITENDRA Order Dtd. 2025- (Sea

89172/202507.11.2025 |00 e TENKa | CENERAL o050 Zg;
WRIT (e

WP (C) - DR. JITENDRA Order Dtd. 2022- |BRANCH ©

89173/2025107.11.2025 |1 9561 /5017 [KuMAR LENKA |CCNERAL 04-26 (DIVISION T87)

BENCH)

WP (C) - DR. JITENDRA Order Dtd. 2025- |WRIT (Sea

89175/2025107.11.2025 1,05 5020 |KUMAR LENKA |CONERAL 11-06 BRANCH-4 ZZ;
GOPAL (Sea

89183/2025(07.11.2025 322532025 KRUSHNA GENERAL ?g?iz prd. 2025 No-

NANDA 46)
WP (C) - SURYAKANTA Order Dtd. 2025- [WRIT (Sea

89189/202507.11.2025 2 7 |0 GENERAL o050 R ANCH-T ﬁg;
WPC (OA) - |ROHIT KUMAR . (Sea
89196/2025(07.11.2025 363/2019 NATK GENERAL Entire Document OA Branch No-1
CONTC- SANDHYARANT Order Dtd. 2025- (Sea
89206/202507.11.2025 |20 D GENERAL Coos1 R
WP (C) - MANAS RANJAN Order Dtd. 2025- |WRIT (Sea

89226/2025(07.11.2025  |)oor 700 oo GENERAL 0529 R ANCH-G 22;
CONTC- BIJAYA KUMAR Order Dtd. 2025- (Sea

89231/202507.11.2025 |Zooon o |t GENERAL Toos1 gg;
CONTC- BIJAYA KUMAR Order Dtd. 2025- (Sea

89233/202507.11.2025 | ogon o o it GENERAL Coos1 gg;
CONTC- BIJAYA KUMAR Order Dtd. 2025- (Sea

89253/2025|07.11.2025  |0a0 5005 NAYAK GENERAL 10-31 gg;
WP (C) - PRAHALLAD Judgement Dtd WRIT (Sea

89284/2025107.11.2025 |, 1535 /5025 (CHANDRA DAS |CONERAL 2025-10-29 BRANCH-3 If‘i)'
BLAPL- BATSHNAB Order Dtd. 2025- (Sea

89299/202507.11.2025 |0 0 | P arRa CENERAL Y Ti;
89 [89343/2025(07.11.2025  |cONTC- BIJAYA KUMAR |GENERAL Order Dtd. 2025- [(Sea
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95

96

97

98

99

00

01

02

03

04

05

06

07

08

5085/2025 |NAYAK 10-31 No-
11)
MACA- (Sea
89344/2025(07.11.2025 HIRARAM BHOT |GENERAL Vakalatnama No-
559/2025 11)
MACA- (Sea
89351/2025(07.11.2025 HIRARAM BHOT |GENERAL Vakalatnama No-
612/2025 11)
(Sea
WP (C) - SANJAYA . ©
89353/2025|07.11.2025 15045/2016 KUMAR PADHY GENERAL Entire Document ?ﬁ)
WA- MANOJ KUMAR Order Dtd. 2025- (Sea
89354/2025107.11.2025 |, 00 /5024 Rana GENERAL 07-08 Ti;
WA- MANOJ KUMAR Order Dtd. 2025- (Sea
89355/2025|107.11.2025 2643/2024 RANA GENERAL 07-18 Ti;
WP (C) - JYOTTIRANJAN Order Dtd. 2023- [WRIT (Sea
89356/202507.11.2025 |0 00 o [0 GENERAL e o cHog 1;3)—
WP (C) - SANJAY KUMAR WRIT (Sea
89357/2025|107.11.2025 16024/2017 |pADHY GENERAL Entire Document BRANCH-4 Tg;
BLAPL- GHANASHYAM Order Dtd. 2025- (Sea
89367/2025|107.11.2025 1911/2025 MUDULI GENERAL 11-06 TS;
WP (C) - SANJAY KUMAR (Sea
89369/2025|107.11.2025 12307/2018 PADHY GENERAL Entire Document Tg;
WRIT (e
WP (C) - LAXMIKANTA Judgement Dtd. BRANCH ©
89395/2025/07.11.2025 |1 /80,2014 |TRIPATHY GENERAL 2025-10-27 (DIVISTON ng)
BENCH-2)
CRLREV- ANAND KUMAR , CRIMINAL |(Sea
89417/2025/07.11.2025 291/2023 SHARMA GENERAL Entire Document REVISION [No-4
BLAPL- JYOT RANJAN Order Dtd. 2025- (Sea
89422/2025/07.11.2025 10203/2025 PRADHAN GENERAL 10-27 No-—4
WP (C) - PADMATOCHAN Order Dtd. 2025- |WRIT (Sea
89427/2025107.11.2025 1)) 096/2025 |MOHANTY GENERAL 10-27 BRANCH-7 ig;
MISC.
89428/2025(07.11.2025 | ACA~ HIRARAM BHOT |GENERAL Vakalatnama APPEAL (Sea
999/2025 No-4
SEC.
ABLAPI,- SURYAKANTA Order Dtd. 2025- (Sea
89429/2025|107.11.2025 12245/2025 PALAT GENERAL 11-06 BAIL-2 No-9
ABLAPI,- DR. JITENDRA Order Dtd. 2025- (Sea
89430/2025|107.11.2025 10226/2025 KUMAR LENKA GENERAL 11-06 No-9
RVWPET- DR. JITENDRA Order Dtd. 2025- |CIVIL (Sea
89432/2025|07.11.2025 ;055015  |kUMAR LENKA |CONERAL 11-06 REVISION |[No-5
ABLAPIL- AJIT KUMAR Order Dtd. 2025- (Sea
89433/2025/07.11.2025 4300 5055 RauT GENERAL 11-06 No-5
CRLMC- PRADEEP Order Dtd. 2025- (Sea
89434/202507.11.2025 |00 oo o [ RS |GENERAL Sy e
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17

18

19
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21

22

23

24

25

26

27

28

29

30

31

ABLAPL- AJIT KUMAR Order Dtd. 2025- (Sea
89436/2025/07.11.2025  [o-00 5005 RaUT GENERAL 11-06 No-5
RVWPET- DR. JITENDRA Order Dtd. 2025- |CIVIL (Sea
89437/2025/07.11.2025 226/2015 |KUMAR LENKA GENERAL 11-06 REVISION |No-5
CONTC- MANORANJAN Order Dtd. 2025- (Sea
89439/2025(07.11.2025 1484/2025 |DAS GENERAL 11-06 No—5
WRIT (Sea
WP (C) - SAUMYARANJAN Judgement Dtd. BRANCH -
89440/2025107.11.2025 15694 /2022 |pRADHAN GENERAL 2025-10-31 (DIVISION Tgl)
BENCH-3)
CMP- DEVI PRASAD Order Dtd. 2025- (Sea
89442/2025|07.11.2025 195/2025 MOHAPATRA GENERAL 10-29 T;I)
MISC.
89443/2025|07.11.2025 MACA- HIRARAM BHOI |GENERAL Entire Document |APPEAL (Sea
999/2025 No-4
SEC.
MACA- \ (Sea
89444/2025(07.11.2025 568/2025 HIRARAM BHOI |GENERAL Entire Document No-4
MACA- , (Sea
89445/2025(07.11.2025 550/2025 HIRARAM BHOI |GENERAL Entire Document No-4
MACA- , (Sea
89446/2025(07.11.2025 446/2025 HIRARAM BHOI |GENERAL Entire Document No-4
MACA- . (Sea
89447/2025|107.11.2025 875/2025 HIRARAM BHOI GENERAL Entire Document No-4
MACA- \ (Sea
89450/2025(07.11.2025 174/2025 HIRARAM BHOI |GENERAL Entire Document No-4
MACA- \ (Sea
89451/2025(07.11.2025 154/2025 HIRARAM BHOI |GENERAL Entire Document No-4
MACA- \ (Sea
89452/2025(07.11.2025 612/2025 HIRARAM BHOI |GENERAL Entire Document No—4
MACA- , (Sea
89453/2025(07.11.2025 460/2025 HIRARAM BHOI |GENERAL Entire Document No—4
MACA- , (Sea
89454/2025(07.11.2025 313/2025 HIRARAM BHOI |GENERAL Entire Document No—4
MACA- , (Sea
89458/2025(07.11.2025 28072025 HIRARAM BHOI |GENERAL Entire Document No-4
MACA- . (Sea
89459/2025(07.11.2025 234/2025 HIRARAM BHOI |GENERAL Entire Document No-4
WPC (OA) - SANJAY Judgement Dtd. (Sea
89465/2025(07.11.2025 363/2019 MALLIK GENERAL 2025-10-31 OA Branch No-1
WP (C) - Order Dtd. 2025- |WRIT (Sea
89168/2025|07.11.2025 30885/2025 JR BEHERA GENERAL 10-31 BRANCH-1 |No-a
WP (C) - JEEBAN JYOTI Order Dtd. 2025- |[WRIT (Sea
89224/2025107.11.2025 1y 5650 /2022 [pRADHAN GENERAL 10-28 BRANCH-1 gi;
WP (C) — (Sea
89229/2025|07.11.2025 18450/2025 S R TRIPATHY |GENERAL gi;
WA- WRIT (Sea
89285/2025/07.11.2025 |5 - 5,3 |S P SAHOO GENERAL APPEAL No-2
CRLA- CRIMINAL |(Sea
89286/2025(07.11.2025 757/2021 S R BARIK GENERAL Ppi— Now5
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39
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42

43

44

45
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47

48

49

50

51

WP (C) - (Sea
89289/2025/07.11.2025 15965/2012 |F K PANI GENERAL No-5
RFA- A C FIRST (Sea
89293/202507.11.2025 | [007 (oo [0 n . |GENERAL ssiedeS N
WP (C) - (Sea
89295/202507.11.2025 |go07)0 0, R K MAHABHOI |GENERAL Neos
(Sea
WP (C) - WRIT ©
89302/2025/07.11.2025 51189/2023 F R SWAI GENERAL BRANCH-3 gg)
(Sea
WP (C) - WRIT ©
89304/2025|107.11.2025 21187/2023 P R SWAIN GENERAL BRANCH-3 gg)
(Sea
WP (C) - WRIT ©
89306/202507.11.2025 ). ol 0P R SWAIN GENERAL R ANCH-3 gg)
(Sea
WP (C) - WRIT ©
89307/202507.11.2025 ). o, 0 o P R SWAIN GENERAL R ANCH-3 gg)
(Sea
WP (C) - WRIT ©
89309/2025(07.11.2025 |7, 00" o |P R SWAIN GENERAL R ANCH-3 gg)
(Sea
WP (C) - WRIT ©
89310/202507.11.2025 ) ol .. M R MALLA GENERAL R ANCH- 6 22)
(Sea
oJc- WRIT
89311/202507.11.2025 | Jo27 ooo K K NATH GENERAL R ANCH-4 zg;
MISC.
89312/2025(07.11.2025 [F20~ P PRADHAN GENERAL APPEAL (Sea
284/2022 No-5
SEC.
MISC.
89313/2025(07.11.2025 [ 20~ P PRADHAN GENERAL APPEAL (Sea
1003/2019 No-9
SEC.
MISC.
89314/202507.11.2025 |-20~ P PRADHAN GENERAL APPEAL (Sea
759/2020 No-9
SEC.
0Jc- (Sea
89315/202507.11.2025 |50 oo A P SAHOO  |GENERAL R
RPFAM- FIRST (Sea
89316/2025|07.11.2025 111/2019 A K MISHRA GENERAL APPEAL No-8
ARBP- (Sea
89317/2025(07.11.2025 [0 S GHOSH GENERAL M.J.C. R
oJc- (Sea
89318/2025/07.11.2025 |/ 5503 /19gg P J SWAIN GENERAL No-1
WRIT
WP (C) - BRANCH (Sea
89319/2025|07.11.2025 16480/2014 D SAHOO GENERAL (DIVISION Tg;)
BENCH-2)
(Sea
cMP- WRIT
89320/2025|107.11.2025 871/2016 G K PARIDA GENERAL BRANCH-4 23;
WP (C) - WRIT (Sea
89321/2025(07.11.2025  |7oo20" . |S KHUNTIA GENERAL RANCEH Nes
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62

63

64
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66

67

68

69

70

71

(DIVISION |113)
BENCH-2)
TRP (C) - (Sea
89322/2025|07.11.2025 S P SAMANTA |GENERAL No-
350/2024
113)
WRIT
WP (C) - BRANCH (Sea
89323/2025|07.11.2025 10086/2023 R K BARIK GENERAL (DIVISION ng)
BENCH-1)
WP (C) - (Sea
89324/2025|07.11.2025 24397/2012 R K BARIK GENERAL No-
104)
WP (C) - Order Dtd. 2025- |[WRIT (Sea
89325/2025/07.11.2025 24840/2025 P SWAIN GENERAL 10-28 BRANCH-6 gg;
a CIVIL (Sea
89326/2025(07.11.2025 CRP-7/2022 M NAYAK GENERAL REVISION INo-5
_ SECOND (Sea
89327/2025(07.11.2025 SA-75/1997|S K PATNAIK |GENERAL APPEAL No—6
WP (C) - (Sea
89328/2025|07.11.2025 10744/2012 M MOHANTY GENERAL Now6
(Sea
WP (C) - WRIT -
89329/2025|07.11.2025 92575/2019 M MOHANTY GENERAL BRANCH-3 gg)
WRIT
WP (C) - BRANCH (Sea
89330/2025|07.11.2025 3881/2013 S C DASH GENERAL (DIVISION TTB)
BENCH-2)
RSA- SECOND (Sea
89331/2025|07.11.2025 51,2022 P K SWAIN GENERAL APPEAL No-5
SA- SECOND (Sea
89332/2025|07.11.2025 241/1991 J P KAR GENERAL APPEAL No-4
CRLREV- CRIMINAL |(Sea
89333/2025|07.11.2025 168/2021 M PANDA GENERAL REVISION |No-a
CRLREV- (Sea
89334/2025(07.11.2025 854/2008 M PANDA GENERAL No—a
WP (C) - H. K. Order Dtd. 2025- (Sea
89335/2025(07.11.2025 28616/2025 MOHANTA GENERAL 10-13 No—4
WP (C) - (Sea
89336/2025(07.11.2025 19152/2011 G ROUT GENERAL No-4
WP (C) — Order Dtd. 9999- (Sea
89337/2025|07.11.2025 23594/2025 D. DASH GENERAL 12-31 No-—4
WP (C) - (Sea
89338/2025/07.11.2025 |, 54,4 |G ROUT GENERAL No-4
WP (C) - (Sea
89339/2025/07.11.2025 |, 50, (G ROUT GENERAL No-4
(Sea
WP (C) - WRIT -
89340/2025(07.11.2025 4287/2012 P K PAL GENERAL BRANCH-2 ig)
oJc- (Sea
89341/2025|07.11.2025 9893/2001 R K MAHABHOI |GENERAL No-

45)
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(Sea

WP (C) - Order Dtd. 2025- N
89358/2025(07.11.2025 26487/2024 SURENDRA DAS |GENERAL 10-27 Sg)
WP (C) - Order Dtd. 2025- (Sea
89361/2025/07.11.2025 |, g% 50,5 |P- K. SINGH GENERAL 04-17 gg;
CRLMC- Order Dtd. 2025- (Sea
89362/2025(07.11.2025 4483/2025 P.K.DASH GENERAL 10-31 zg;
CRLMC- Order Dtd. 2025- (Sea
89363/2025/07.11.2025 | /s 50,5 |P-K.DASH GENERAL 10-29 gg;
(Sea
WP (C) - WRIT -
89371/2025(07.11.2025 16113/2025 S B UDGATA |GENERAL BRANCH-8 23)
WP (C) - (Sea
89372/2025(07.11.2025 28650/2024 P K ROUTRAY |GENERAL 23;
WRIT
WP (C) - BRANCH (Sea
89373/2025(07.11.2025 2576/2025 R C BEHERA |GENERAL (DIVISION TS;)
BENCH-1)
(Sea
WP (C) - WRIT N
89374/2025(07.11.2025 91343/2025 H K DASH GENERAL BRANCH-3 Ti)
WP (C) - (Sea
89375/2025(07.11.2025 27389/2025 J P KAR GENERAL Ti;
WRIT
WP (C) - BRANCH (Sea
89376/2025(07.11.2025 30039/2025 P K SWAIN GENERAL (DIVISION ng)
BENCH-1)
WRIT
WP (C) - BRANCH (Sea
89377/2025|07.11.2025 18074/2025 B N LENKA GENERAL (DIVISION T;;)
BENCH-3)
WRIT (Sea
WP (C) - BRANCH -
89378/2025|07.11.2025 30740/2025 C SAMAL GENERAL (DIVISION Tio)
BENCH-2)
WP (C) - WRIT (Sea
89379/2025|07.11.2025 31103/2025 A K ROUT GENERAL BRANCH-2 [No-9
(Sea
WP (C) - WRIT N
89380/2025(07.11.2025 11061/2025 B BEHERA GENERAL BRANCH-6 Tz)
WP (C) — (Sea
89381/2025(07.11.2025 18978/2025 D PATTANAIK |GENERAL ?Z;
WP (C) - WRIT (Sea
89382/2025(07.11.2025 32268/2024 R K MAHABHOI |GENERAL BRANCH-1 [No-2
WP (C) - (Sea
89384/2025|07.11.2025 29396/2025 J P KAR GENERAL No-?2
ABLAPL- SANGRAM Order Dtd. 2025- (Sea
89385/2025(07.11.2025 14704/2024 KUMAR SINGH GENERAL 04-21 BAIL-2 No-
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94

95

96

97

98

99

00

01

02

03

04

05

06

07

117)

(Sea
ABLAPL-
89386/2025(07.11.2025 | ,o~" " P K DASH GENERAL No-
17)
_ (Sea
89387/2025/07.11.2025 |FBLAPL P K DASH GENERAL BATL-2  [No-
9854/2025 18)
ABLAPL- (Sea
89388/202507.11.2025 | "0 |P K DASH GENERAL BATL-1 Necs
ABLAPL- (Sea
89389/2025107.11.2025 [0, 50,5 (P K DASH GENERAL No-3
ABLAPL- (Sea
89390/2025107.11.2025 oo 50,5 (P K DASH GENERAL No-3
ABLAPL- (Sea
89391/2025(07.11.2025 [, .,"" " |P BEHERA GENERAL R
BLAPL- (Sea
89392/202507.11.2025 |20 0 . |S NAYAK GENERAL ees
BLAPL- (Sea
89393/202507.11.2025 |00 |S NAYAK GENERAL ees
CMP- NILAMANT . (Sea
89394/2025|07.11.2025 198/2025 BEHERA GENERAL PetitionAnnexure, No-3
TRP (C) - (Sea
89396/2025/07.11.2025 185/2025 SAROJ GENERAL No-3
WP (C) - MANAS RANJAN Order Dtd. 2025- [WRIT (Sea
89397/2025(07.11.2025 107 e GENERAL Jrae o NCH_S 2;;
ABLAPIL- MANOJ KUMAR Order Dtd. 2025- (Sea
89398/2025(07.11.2025 [0 vec Dol GENERAL Sy BATL-1 Tg;
CMP- (Sea
89399/2025(07.11.2025 K C PANDA  |GENERAL No-
850/2025
15)
_ (Sea
89400/202507.11.2025 |FVAPET M BEHERA GENERAL No-
148/2025
15)
BLAPL- MANOJ KUMAR Order Dtd. 2025- (Sea
89401/2025|07.11.2025 1807/2025 |PANT GENERAL 11-06 Tg;
(Sea
CONTC-
89402/2025(07.11.2025 (S5, 0" |S DASH GENERAL No-
15)
WP (C) - WRIT (Sea
89421/2025/07.11.2025 8301/2016 M JENA GENERAL Counter BRANCH-1 [No-1
BLAPT,— PRATAP KUMAR Order Dtd. 2025- (Sea
89461/2025|07.11.2025 1039/2025 |BARIK GENERAL 10-22 BAIL-2 Tg;

NIC



